BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (L.B) No. 57/9/NCLT/AHM/2017

Coram: ' Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
h MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2017 -

Name of the Company: Amit Nath
' Vs
Delf Consulting Engineers (India) Pvt. Ltd.

Section of the Companies Act:  Section 9 of the Insolvency and Bankrupc
- Code -
S.NO. NAME (CAPITAL LETTERS) __DESIGNATION _REPRESENTATION __SIG NATURE
: AAI6N  SHAH AoNvec ATE  [ESIVPEMNT . P =
. ' - e DETITNWONER, ‘;‘ ..
2. POITVA-R.Qunntcrp A OVOCATE v _ " w '
ORDER

_ Leamed Advocate Mr. Adltya Gundecha i/b Learned Advocate Mr. Narendra Jain

present for Operational Creditor/ Apphcant Learned Advocate Mr. Rajan Shah
present for Respondent. .

Defects not rectified inspite of giving seven days time.
Applicant Counsel filed Memo seeking permission to withdraw.
Applicant 1s permitted to withdraw.

Apphcatlon 1S dlsposed of as withdrawn.

KKI RAVEENDRA BABU

- N 'MEMBER JUDICIAL
Dated this the 11th day of August, 2017.




